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IN THE HON’BLE NATIONAL GREEN TRIBUNAL NEW DELHI

IN THE MATTER OF: i

Original Application No. 689/2022

PRITIPAL SINGH P APPLICANT

GOVT. OF NCT OF DELHIX
...RESPONDENT

With (M.A.24/20244) in O.A.No.33/2022

VERSUS

| :
SUBMISSION/ACTION TAKEN REPORT ON BEHALF OF DISTRICT

MAGISTRATE (EAST) BEFORE THIS HON’BLE TRIBUNAL IN TERM OF

ORDER DATED 08.01.2025 -

1.

i
That Hon’ble Tribunal had pleased to issucdi direction vide dated 8.01.2025,

directing therein that which is reproduced as under:
1

“20........... all the Deputy Commissioners (ﬁevenue}/Districl Magistrates in
the National Capital Territory of Delhi are directed to file further compliance
report as divected by this tribunal vide order dated 28.08.2024 with all relevant
details at least three days before date of hearipg fixed.”

The Hon’ble Tribunal had pleased to issued c!irection vide dated 28.08.2024,

directing therein that which is reproduced as u:nder:
I

« ... Further all the Deputy Commissioner (Rleven'ue) of each revenue area in
GNCTD were directed to upload with link on\the main page of their respective
websites under heading ‘Groundwater Management' complete information
regarding (i) complaints received regarding zZlegal borewells and action taken
on the same, Minutes of the Meelmg and recommena‘atzons of the District

Advisory Committee regarding the same, (ii) references received Jor

realization of environmental compensation a;i7d action taken for realization of

the same and (iii) remedial measures taken for remediating environmental
damage caused on the respective website o}f the District Administration by

30.09.2024,.. g

That the District Magistrate, East, had takCI;'l all necessary and appropriate
steps to ensure compliance with the directions issued by this Hon’ble Tribunal

|
in the present mafter. Also pursuant to the cjrders of this Hon’ble Tribunal,
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the Distriet-tast Administration undertook requisite actions within the
stipulated time frame and has duly complied with the directions issued. The

complianee report may kindly be read as under -

"It is submitted that in compliance with the direction issued vide the Hon’ble
court of NGT vide order dated 28.08.2024, a li;tk hus been created on the main
website to District Magistrate(East), for uploading the minutes of District
and Take Reports.
(https://dmeast, delhi.gov.in/documents/status-of-borewells/).

Aduisory Commilttee Action

- That the Dethi Jal Board has provided the list of 147 illegal Borewells.
The Action Taken Report on the list provided is as on date is as under:-

SR,
NO.

TOTAL NO.

OF

TOTAL XO. OF
ILLEGAL
BOREWELLS

TOTAL NO. OF
ILLEGAL
BOREWELLS
SEALED

TOTAL NO, OF
ILLEGAL
BOREWELLS
TO BE
SEALED

TOTAL NO. OF
ILLEGAL
BOREWELLS
WITH
INCOMPLETE
ADDRESS

ILLEGAL BOREWELLS

PERTAINING O
OTHERE DISTRICT

147

116

27

02

02

Despite the challenges, concerted efforts were and are being made to comply
with the directions of Hon’ble NGT in lettf%r and spirit and 116 identified
illegal borewells are sealed in District East, also 29 more borewells identified
have to be sealed and delivery reports/fSCN (S:how Cause Notice) will be sent
to DPCC for imposing EDC (Environment Damage Compensation), Due to
the efforts substantial progress has been made in complying with the Hon'ble
NGT's directions. Efforts are ongoing to resoh’/e the pending cases and address
issues such as incomplete addresses. Regulafr updates will be submitted to
ensure transparency and adherence to the ;T—Ion‘ble NGT's orders. (Copy

enclosed as Annexure ‘A’) ;

|
That the imposition of costs in the present matter appears to have been made
on the presumption of non-compliance; hovs{ever, the compliance has been
duly carried out in letter and spirit. However nfo list either from DPCC or from

DJB for recovery of EDC (Environment Da;mage Compensation) has been

received.

—
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7. That it is again reiterated that the undcrsigneid shall comply with the SOP for

regulation of extraction of groundwater, -closure, prohibition of illegal |
activities relating 1o usc of bore wells/ tube wells. ‘

]

8. That the undersigned is duty bound to follow the environmental rule of law

embodied by statutory frame work regulating and managing extraction and
recharge of ground water and fully committ‘éd and dedicated to the cause of
protection and improvement of environment which is also constitutional
obligation of the State and all its instrumema}itics/ofﬁcers/ofﬁcials.
Based on the above facts, a rcport/repl;l; is being submitted for kind
consideration before this Hon’ble Tribunal. Undersigned assures that the
orders/directions passed by this Hon’ble Commission shall be complied timely
with in toto and spirit. '

| :
=85
' \%\

| (AMOL SRIVASTAVA, IAS)
(EAST)

PO




it

1 235- L At R
’ j ANNEXURE -4

!

>

|

/i

Delhi Jal Board: Govt. of NCT, of Delh
Office of the Addl. Chief Engineer (M)-1
Executive Engineer (M)-57
M-16 Pocket-E: Mayur Vihar Phase-II

Delhi - 110091

PHONE No. 011-22722392 Email Id-: dib.awemS57wemail.com
' G048

No. DIB/E:{M)-57 /2022-23/ "% T .- <I(

Subject: - Regarding action against illegal Borewell$
In eference of your letter No. DJB/WZB/DTQC/ NGT/BW,/2022/-748 -750 dated

Dated:-0 -2 { — =

27.12.2022 it tated.
District " No. of total ACE(M) Revd. On | Remarks ;
e Bore Wells concerned I ,-i
East 116 ACE(M) Thelistof 116 | All the ;
: se{ézled tube borewellsare |
wells was sealed.

rq?:eived in your
office vide dairy

ng. 6412 dated

20.12.2022

‘
t

The list of sealed bore wells again forwarded through E-mail.

DTQC Wat=r Works
Woaziarbac Delhi-110054

Copytc - for kind information please.

1. AC-{M)-
2. i Fwith O/C.

i

sd/-
Executive Engineer (M)-57

\\l\\)%;\ 0 \ 5

EXECUTIVE ENGINEER {M)-57

I
i



4.
1
—
T e - e
T e - T—— e ——— . T T e e
Delhi gay Board: Ga: + 0l NCT ar Delhj
Office of the addi, Chief Engincer (M)-1 .
Exccutive Engincer (M}.57
M.16 Pocket.E; Mayur Vihgy Phasc-11 i
. Delhi - 11009)
i
.. PHONE No 011-22722392 Email 1d.: dyb 5 S7a, il.co! :
L . : AeemSrgmail.com ds -
ie No. DIB/EE(M).57 72022.23; ) X Date
a oo
\. - —— - IStrict under ACE (AT~ e _ 122022 —
g Inlorm,’;_((qgiegardmg action against illeagal sealed borewells in East distic under ACE (M)-1 Dated 14,12.2
3y i b i i k i 2013 in the matter of Abdul Farukh Vs, GNCTD and Ors.
£ finatlon requirey for assessin Environmental Com, ensation {€C) In case of iffegal extraction of ground water as directed by Hon'ble NGT in OA No. 25/ - e S
ii B P £ - Area Gatepory ar [cvion Takenlhenara]
oz e R PCB Formulal i
g joried Jvame Address T Pin Code [No. of  [Whether borewel— Twvarss W of ~Jaarewet e ond Do une florbouschald] - |per COCBlormula: | Scalea/ .
: {Borewell(s) [falls under Norities Coniumptian  IDayzel [() Ociaking tic use {for institutional (i) Sale Nt Seate
'-5 Ares 35 per Ground {tm3/day} {as pe (i) Orinking and Domesti; townshin esc) ) Semi Criticat
£ Water Absteactlan,  [CRCR farmula) activity,commeeciat complexes, 1) Catical .
. 'ater Abs| 3 (i) Packaged drinking water _ (ivl Over Exploited :
2015 (Yes/nol (Iv} Mining, lafrastructure and Cwatering Projects
(V) Industrial Unit
Cotecal Se3ag
Commertial
* NA y Seated
: nL. et 110091, 1 Yes n 2 peopomn Cseal
€-36 Kalyangan Market, Cooling Fang De! N A Com, oo Sealed
29 At
Shop No. 22, Katyenpun, Cooling Fant, Oelin 110092 ! :‘x o n Comperes ot Seaied
. b e Cummetn .
B No SE€. Xhichapur DSIDC Market Coching Miny, Delhr 110091 E Yei A Na Sealea R
< 15-16730, Trioraen Cooting Dttt 110051 1 s Commertial T :
X 3 3 3 Na
Shes Na 35, Ehechnpur, DSIGE Market floch Mo 5. Cootmg Pant, [ | 1 e T Commereint Sealea ;
i Cattn Tio553 1 Yes HA Iy Commeraaf Seatzd 1
T 49, Samaspur, Cookng Plant Defiw 17009€ T Yes :: Iy (emmﬂt‘u: Scated :
B:235,236.232.238 & 225. G O Colony A T Yes oy Commerclal Sealed N
Baca. - N Gnd 21 1ulla Colpny near Pramary Colony 1100 5 T Yes HA o Domerbe st B e .1 JE
! g::,. Land a1 Malla Colony near Prumary Coloar, :;g’oﬁ T et :: oy :‘.”M“‘—l — [ st %
J—fan ] J‘ £-9. Gharghi Datry Colony 130096 El o HA Ha cz:::: e ;::;::
| _eas | { Daliupca VieE on the Hom FE1G 136091 X - WA A Dometse e Seied t
o J_€ast T DSIOC Trilobpun besides Kalyanoun Schoo 120091 1 1:: NA N ot stitycat Veried
"
|_tast | T— 25-£1 GF, Samaspur. Pandev Haga: 116071 1 o WA [ = Bemertc — Sexies -
[ _faxe | Ehertird 35, Samasewr Village 110051 1 Yer NA A pment : Seated .
T fast | i D-1 DSIDC Comples 110036 1 ,:‘ NA N4 Demete """‘:: Sealed — 5ee
] _€ast ] sh.shanbariat f D.105 liew Ashok Hizrar 110091 L Yes A :: Sommercut Sitgat Sebed ) d2E
1. €ast_ | smt Ramwate, ; 10-11/65, Taloboun 1099) 1 Yes NA - Domens ~ §
| “ast_ | sh NonakChand. 27/243, Tedotpun 10031 . Yer A A e Ganéa Seated i-
dav, ¥hichripur 1 Lomnieed " e,
G| tamvaday, | 51, DSHDC, joas p ! Tos v wa N e Cotcal Sexed
4}* Tast_ | sh Dinesh Kumae, | 14, Samazpue 170091 ! —f ~Rx o Semmercal . seitea ] A
pul Ol G A - ) )
| tast__ | RaeshChauvhan, ” Waler. 3‘2. sa:na.vvl . I s ot — i .
| cast_ | (- T ToA e e 0t CoolagPloct Dt ___ | - [ S Liutsviue Chneat Sedted
: fae | : theo fin. 22, Patesnpurt, 12 Szt Dt 110091 L. et - Ciaat Seaied i
1_ Fha P 1 1lage Fiuthtgmr nese Cootrd! 2 . e et Sealed H
a1 ¥h. to. 220, Whtlag 1233/C) YT T LI : . Citveat Sealed \
e P -
a5t I 35, 1t PrTA_tAayur Shar, Phetti20/C) 1ot ). : e e | sewwd .
] Flar o 1 %3750 Hact Tolalown, (179/€] ____ _ T110031 ] : e T Pt e T y
2T T AT e Tha AEZIN R L P
" o Vilizg, s par Vikat PAATIIEL - -
East_ | i Sfo Buddhar Forostgant 7AIsE Ma!u_r_V:.’::.._. : 11";!2‘?'-
fant_ garsingh. Gupta__| 20. 20 (58 Sutvsd 100E3Y . 2.
Gt | ShSumut BTk Hen kA e
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e AT
~ -— IV 1 sealed |
1 T wal T T tic — | cred T oealed :]
R . b e i — Crbicat . eale
S 1 L Ye: Ha Ha Domestic . Cocal — Seated |
K —_— _1‘_113 e T W Cormeatec . T Croeal | Seated
= T T s~ =g 20030 Yes n 5 HA vamestt e | Sseales ]
ast oy MVPn3 T ibous = : Domesi Cotrcal
reoans SEEE OCalony, MV Ph-3 110095 |~ o ne UL - Cetieal Seated
e . A 3%/39,5D Colony MV Ph B 110096 = Uk L g°::‘:'; - Crticat Seated
reen : -A81860 Cotany M Vph3 Tio0a¢ Tos A HA S T el Sealed
C e B 51060 Coony M VPN 3 Yes 1A NA o2 Crucal Sealed
fast - - 110096 Yes NA HA Domeste led
- - - L8sGs Aavect Colony 110096 Coical Seale
Last ear o Yes NA NA Domeste Sealed
Cozt T e igdr Hew Ashok Napar . § 110096 Y Domestic cuucal
[" . e ! 137, Patpargani Vilage - 110091 ,“ 2 ru; Domestic Cbeal Sealed
TR S | 8:122 {0161 Hew Ashok Nagat Ti00%E —- : * - . o Seated
T —lI‘ - B21% Hew asho Hagar 110036 Ves o WA Bomestic Cbeal Seated
o [ 34/15. D3OC work center, Trilak purs 110091 Yo Y A r? 1 Crincal Sealed
2 ~ v E
6-242 Hew Athok Na Critical Sealed
£ast | TSN, Toiotgen { i:m‘; : el L g:::::: crival Seated
-— 3 s A ]
Last { 818 1ndra Camp Kalyan Pun 110091 T o Yo Ty Domertic Crical Seated
East | 1 8 413 Indira_Camp Kalyan Pun 110091 1 Tet Ty Iy Domertc Critical Sealed
;*“ 1 i 18/ 30 indira Camp Kalyan Pun 130091 i Yes RA HA Doracestic R Critical Sealed s
E’“‘ i | A374.G D Colony 110096 1 Yo Ty Ty 5 Cortical Sealed N
LL 2-1001, & O Colony 3 Critxeal Seated .~
Eagt 17/480-081 Inlok P L L U e = Jomate Cretical Sealed :
. : ur 310091 1 Yes 1A WA Domestic | ¢
Eazt Shishy vatiea £ Pack at Block 28,29 Teiloh Pury 110091 1 Yoz NA RA 1 cntical Sealed
East . * Shishu Vatka Park No t Elock 2 Tritok Purt 110091 |- T Yes HA A - Morbeuliure \ Cateal Sealed
£ast . D-1/45. O Janta flat Hew kondiu 130096 1 Yes NA A omestic, 1 Cratical Sealed
- [ Kashi flam Pack Kondh 110036 3 Ye HA na T Horticulture 1 Crineat Sealed
- Eant H No.74 FAL-C fayur Vihar Il near by 210091 2 Yes HA ]_na 1 Horutulturs | Criveat Scaled
. £ast N H ND.75 Pk1-C Mayur Vihar -l near by 110091 1 Yes HA | na | Horicultute 1 Critcal Sealed
. Ean . H Ne 75 PA1-C Mayur Vihar JdLnear by 13009t 1 Yes na | _na | Horuculture | Cnncal Sealed
3 €ast H No 146 PE1-C Mayue Vihas <l near by 1100931 3 Yes NA | na Harteulture 1 Cnucat Seated i
- East H 116.29 Pia-C tayure Vihar -1 neat by 110091 3 i Yes N A HA | Hortulture 1 Catical Sealed -
East H.Ho 130 PLt-€ Mayur Vihar Il near by 110091 t Yes NA HA | Hortkulture 1 Catical Seated
East $4.000.74 Pkt -B Mayut Vihar J1near by 1310091 1 Yes NA A L Horticultuse Crcal ] Sealed
East £4.10.179, 140-Fki A Maybr Vihae 2 Detha——=———{-110091-{ - - 1 Yes . _NA KA HortKulture | Cntical | Seated M
East HNO 2] Fit-D Mayur Vihae_Fh 2 110091 1 Yes A WA Hortcultute | cateal T seated |-~ c)= -
East HHO 112 Pki- 4B Myur Vihae 2h -t 116031 ! Yes NA RA Hortculture 1 Cuvear I Seated
fast £-136 Cid Kondh 110056 1 Yes ! HA [ _na Domest. | Critcal | Sealed
. - 355 Gt oo GG Ropcss Calany 110996 7 Yes | HA _ua 1 Domatic 1 Citcal | Sealed
Eart 6010_11£ PHL-€ Mayur Vihar Pholl 110001 [ Yes Na | Al Homeultute [ Cotew | seated |
fost H.ND 3/41 Khichripur Arya Samaj Mandif 130031 i Yes L |_nx 1 Domestic T Giteal | Sealed |
- : 131 £23t Vinod Nagar 110091 1 Yes ua [ ua d Domestic | crncat [ scaled_ |
East - h 110091 1 Yes NA [ na 1§ Oomesuc 1 Cringat | Sealed |
East £-127 Gal tio § East vinod Nagar Delhr Yot WA T a1 Soreitie T
€-130 £ast Vinod Hagar 110091 3 st I cavcal — ] seald
East 110056 1 Yes HA | _na 1 Domest 1 Crncat 1™ sealed
BG4 tevs Ashok Hapar Yoy l A L nA | Gomests
tant e 398 Todoh Pun 110091 1 < L LR ¢ | ey | _satd l
Eaes N - P - Taglad :
: i 15107 5, irhor Fury, Ueint sy3 s e 'l Ty TN — [ - R 3
Last = o T Aayer Viner Pl 110091 fl Yer Damestiz | Concat | Sealed
e Youa Village, karbla nea l:m' L1695 T Yei | [ na | Domeste ™ et T seted |
Fart . £#:424.6 O Colany e 110641 1 Yes NA ra Domesue | Coucal | Seaied
1 T /180 I"btpw 130091 1 Yes NA :': 4% Domesue . | Coligal | Seaied il
77343 Yok - ;e NA - Domesh
Last 22/341 F 110096 1 Yes o ot - Llad 1 Cunca | Seated |
Last 1114, Ganipur Dauly Faim - 1" ti000 1 pL A . ortculin ) Catical I Sealed
| L Wil 26 Pockeld Mayur VihaePIElL . o [ na | Hoeultyre 1 Cnireal T st
JCost e H 1o 42 £ Pockel E Mayut Vit PHIL REL A . .
. " Hlo : NA Sommerniat 12d
£ast 1ock N S, Coaling Fant | VBoal Chtleat Stz
- oMLK tAubet, Blotk No S, Cuakng -
1238 shop Ho 25, rhixhrpw e T ¥ R N.A L. ) .. Symmaoat -L Cntical l Sealed 'J
. - AT, Seniaopur, o dingt Plant, Gelhe sivn 3 e e -
a5 P
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